
From

To,

Sub:

Ref:-

HEG H IGH G AH
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHA L PRADESH)

NO.H c.vrI-o5/ 2(JfJ7 197 9/A

Shri Saptarshi Garg,
Jt.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Nagen SenabaYa Deori,

District & Sessions Judge,

Majuli. Jh

Dated Guwahati the )5 s.ot 
^o"r,zozz

Casual leave.

Your letter No. JJA(M) 256717023 dtd. 20'09.2023.

Sir,

With reference to the above, I am directed to inform you that you have been

grantedcasualleaveon26.og.zo2Sand2T.og.2023withstationleave
permission from the morning of 23.09.2023 till the morning of 29.09.2023, as

prayed for.

TheChiefJudicialMagistrate,Majulishallremaininchargeofyourcourtand

office during your absence.

Yours faithfully,

E4-

JT, REGISTRAR (VIGILANCE)

Memo No. Hc. vII-o5/2o07l9730/A, dated , 75' o2^25

Copy to
1.,rThe Project Manager, Gauhati High Court.

IT



THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAI4 AND ARUNACHAL PRADESH)

NO. HC. VII-64/2O0O(Dt.)/9648/A

From Shri Saptarshi Garg,

It. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To,

Sub:-

Ref:-

Sir,

Shri Dibyajyoti Rajkhowa,
Counsellor cum i/c Principal Judge,
Family Court, Dhubri.

Dated Guwahati, the

Station leave permission,

letter Dated 20.09.2023.

JL

2, Se?tembet,zo23

Wlth reference to the above, I am directed to inform you that you

have been granted station leave permission, from the evening of
22,09.2023 till the morning of 26.09.2023. Further, the Chief Judicial

Maglstrate, Dhubri and in his absence the CIM (i/c), Dhubri, shall remain in charge of

the Family Court, Dhubri during your absence.

Yours faithfully,

s&l-

JT, REGISTRAR ruIGILANCE)

Memo NO. HC. Vu-64/2000(pt.)/9649-965O/A. dated , )S_ o1_ Zf
Copy to:

1. The Chief Judlcial Magistrate, Dhubri.

2.,-, The Project Manager, Gauhati High Court.

T. RE cF


